
29 Petitions Comm. BHADRA 14, 180$ (SAKA) Messages from  30 
Minutes * R*iva Sabha

Government on various assurance, pro mises and undertakings given by the 
Minister* during the various sessions of Lok Sabha:

Fourth Lok Sabha

(1) Statement No. XXXtt Seventh Session, 1969.

(2) Statement No. XXX Ninth Session, 1969.

(3) Statement No. XX Eleventh Sew>ion, 1970.

(4) Statement No. XXIV

(5) Statement No. XV

(6) Statement No. IX

(7) Statement No. Vll

(8) Statement No. Vll

(9) Statement No. H

[Placed in L tbran. ,W No. LT-562.

J2.07 hr*.

COMMITTFE ON PETITIONS 
MINUTES

MR. SPEAKER- No*, item No. 12 
Stfri A P Sharma. He is absent. Then, 
Shri lshaque Sumbhali Hc »s .‘Iso 
absent.

SHRI K. k  CHAVDA (Paian). 1 
am also a Member o( that committee 
So, 1 cun l*y ft an Ufcr Tahh of the 
House.

MR. SPEAKER: Let him ex-
press his regret that the other two Mem* 
hers are absent and then say that on be­
half of those absent Members, be n  lay­
ing it e* the Table of the House.

AN HON. M£MB£R: Shri lshaque 
Sambhali has just com' to the House.

SHRI ISHAQUE SAMBHAU (Am- 
roha): ( apologise for my absence

I beg to lay on the Table the Minutes 
of the Twenty»aecoad to Thirtieth Sittings 
of the Committee on Petitions.

' Second Session, 1971.

Fourth Session, 1972.

Fifth Session, 1V72 

Sixth Session, 1972.

Seventh Session, 1973.

Eighth SesMon, 1973.

73}

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report the 
following messages received from the Se­
cretary of Rajya Sabha — 1

ti) “In accordance with the provisions 
of Rule J27 of the Rules of Procedure 
and Conduct of Business m the Rajya 
Sabha, 1 am directed to mfovm the Lok 
Sabha that the Rajya Sabha, at its sit­
ting held on the 3rd September, 1973, 
'agreed without any amendment to the 
Reserve Bank of India (Amendment) 
Bill, 1973 which was passed by the, 
1 ok Sabha at its fitting held on the 27th 
August, 1973.”

(ii) "In accordance with the provisions 
of Rule 127 of the Rules of Proce­
dure and Conduct of Business in the 
Rajya Sabha, I am directed to inform 
the Lok Sfcbha that the Rajya Sabftt, 
at its sitting held on the 3rd Septem­
ber. 1973, agreed without any amend­
ment to the Foreign Exchange Regula­
tion Bill. 1973* which was passed by 
the Lok Sabha at its sitting held on the 
27th August. 1973."

0K) “In accordance with the provisions 
of Rule 127 of the Rules of Procedure 
and Conduct of Business in the Rajya 
Sabha. I um directed to inform the I-ok


